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(b) if so, the details thereof; and
(c) if not, the reasons therefor ?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) to (c) As per policy of the Government one Jawahar
Navodaya Vidyalaya (JNV) is to be established in each district of the country that would
bring out the best of rural talent. Government has already sanctioned 598 JNVs, out
of which 588 are functional in 576 districts of the country. The state of Tamil Nadu

has not accepted this scheme so far.

Central assistance for implementation of

Sixth Pay Commission

+536. SHRI RAMDAS ATHAWALE: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government has received any request from Maharashtra Government
for release of Central assistance for expenditure incurred on Sixth Pay Commission

for teachers and allied cadre;
(b) if so, the details thereof, as on date;
(c) the latest position of this proposal; and

(d) by when this proposal would be given a final shape and the causes leading
to delay in it?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATT SMRITI
ZUBIN IRANI): (a) to (d) Yes, Sir. A proposal for release of central assistance of
80% of Rs.18,37,76,63,109/- for payment of arrears for the period from 1.1.2006 to
31.03.2010, on implementation of revised pay scales to university and college teachers
has been received from the Government of Maharashtra. The Central Share on this
expenditure comes to Rs. 14,70,21,30,487/-

However the Government of Maharashtra has so far disbursed an amount of
Rs.11,50,16,00,000/-, of which the Central share comes to Rs.9,20,12,80,000/-. The
Central Government scheme permits only reimbursement for the amount already

released. The Central Government has released Rs.4,60,06,40,000/- during 2013-14

+Original notice of the question was received in Hindi.
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and an additional amount of Rs. 1,15,01,60,000/- will be released shortly. The balance
amount due will be released on allocation of funds after the Union Budget 2014-15

is passed.

Recognition of B. Tech course by AICTE

537. SHRI BALWINDER SINGH BHUNDER: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleased to state:

(a) whether the four years B. Tech course started by Delhi University last year
has not received the mandatory recognition from AICTE;

(b) if so, the reasons for delay in getting the recognition from AICTE; and

(c) whether it is a fact that without recognition from AICTE, B. Tech degree
cannot be awarded to students?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) and (b) As regards approval of All India Council for
Technical Education (AICTE) for the B.Tech course conducted by the colleges affiliated
to University of Delhi, the Hon’ble Supreme Court, in its Judgment dated 25/4/2013,
in Civil Appeal No. 1145 of 2004 (Association of management of private colleges vs.
AICTE & ors.) had excluded colleges affiliated to University from the definition of
“Technical Institution” as defined under Section 2(h) of the AICTE Act, 1987. Therefore,
the B.Tech. programmes started by University of Delhi, in academic year 2013-14, did
not require approval of AICTE, as per the prevailing case law at that time.

However, the Supreme Court, in its Order dated 9/05/2014 in SLP (Civil) No.
7277/2014 (Orissa Technical Colleges Association vs AICTE & Anr), has mandated
that prior approval of AICTE is compulsory and mandatory for conduct of a technical
course by an existing affiliated Technical College for conduct of its Technical Courses/
Programmes for the academic year 2014-15. Therefore, the approval for B.Tech
programmes became mandatory again w.e.f. 09/05/2014.

(c) As per directive dated 29.06.2014 of University Grants Commission (UGC),
University of Delhi has to obtain appropriate approval of the AICTE for its B. Tech
programmes in Computer Science, Electronics, Food Technology, Instrumentation
Electronics and Polymer Science started in academic year 2013-14.

Community colleges

538. DR. R. LAKSHMANAN: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Indira Gandhi National Open University (IGNOU) has started

community colleges in various States;



